ILIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH OF May 2026

DISTRICT COURT NAME COURT CASE TYPE CASE COUNT
NO. (NO. OF CASES

RANDOMLY

ALLOCATED)

[TIS HAZARI COURT IMS. NEELOFER ABIDA PERVEEN[784 ICS (COMM)
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
ICounter Claim 1
IOMP (I) Comm 5
IOMP (COMM) 3
Misc. DJ 4
[Execution (Comm) 2
IOMP(MISC) COMM 1
= [TIS HAZARI COURT [CENTRAL [SH. RAJESH KUMAR GOEL, DISTRICT},85 Ics (ccov 3

WUDGE (COMMERCIAL COURT)-02

IOMP (I) (COMM) 9
[OMP (E) (COMM) 1
IOMP (COMM) 3
[EXECUTION 2
IM.EXECUTION 2
%3 TIS HAZARI COURT ICENTRAL IMS. DEVENDER KUMAR SHARMA,786 ICS (COMM) 9
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03
IOMP (I) Comm 9
IMISC DJ 3
IRBT 39
[Execution (Comm) 1
4 [TIS HAZARI COURT ICENTRAL IMS ANIL KUMAR SISODIA, DISTRICT[;87 ICS (COMM) 6
WUDGE, COMMERCIAL COURT-04
[EXECUTION (COMM) 3
IOMP (I) (COMM) 13

IMISC. DJ 1




5 [TIS HAZARI COURT [CENTRAL SH. MANOJ KUMAR DISTRICT JUDGE[;88 [CS (CoMM) 10
(COMMERCIAL COURT)-05
[OMP (COMM)~+ ARB. A. COMM 1
IMISC. DJ + COUNTER CLAIM 2+1=3
[EXECUTION 5
[OMP (I) (COMM) 6
6 [TIS HAZARI COURT [CENTRAL SH. RAM LAL MEENA, DJ COMM-06 TIS[;89 [CS(COMM)/OMPI/EXECUTION 12
[HAZRI COURT CENTRAL DELHI ARBT./MISC. DJ
& [TIS HAZARI COURT ICENTRAL [MS. REKHA  DISTRICT _ JUDGE,| [CS(COMM) +COUNTER CLAIM [y
ICOMMERCIAL COURT-07
[OMP(T) COMM + OMP(COMM) |4
[EXECUTION b
8 [TIS HAZARI COURT [CENTRAL SH. RAMESH KUMAR -II DISTRICTICENTRA [CS (COMM) 9
UWUDGE, COMMERCIAL COURT IL
[EXECUTION 8
lOMP (T) (COMM) 6
IOMP(COMM) 1
lOMP MISC. (COMM) 1
o [TIS HAZARI COURT [CENTRAL SH. ANIL ANTIL, DISTRICT JUDGE,CENTRA [CS (COMM) 8
ICOMMERCIAL COURT-09 IL
[EXECUTION (COMM) 5
IOMP (I) (COMM) 9
Mis DJ )
o [TIS HAZARI COURT SH. AJAY PANDEY, DISTRICT JUDGE,ICENTRA [CIVIL
ICOMMERCIAL COURT IL
m [TIS HAZARI COURT SH. MUKESH KUMAR, DISTRICI|CENTRA [TOTAL CASES E-FILED IN THE| 23
DUUDGE, COMMERCIAL COURT IL IMONTH AND RBT
h2 [TIS HAZARI COURT SH. LAL SINGH, DISTRICT JUDGE,ICENTRA [CS(COMM) 13
ICOMMERCIAL COURT IL

IOMP(I)COMM




[EXECUTION (COMM

IMISC EX

EX COMM AWARD BY ARB]
ICOMM

MP (COMM.)

5

3 [TIS HAZARI COURT SH. RAKESH PANDIT, DISTRICTICENTRA [CS(COMM) + COUNTER CLAIM f11+ 10 RBT
WUDGE, COMMERCIAL COURT IL
[OMP(T) COMM 3
IEXECUTION / EX. AWARD BY]
IARBITRATOR
IMISC. DJ + MISC EX LRBT
IOMP(COMM) il
TOTAL 285
g4 [TIS HAZARI COURT IWEST SH. ASHUTOSH KUMAR, DISTRICT[789 lcs 30
WUDGE (COMMERCIAL COURT)
IOMP (I) 25
IOMP (comm) o

|Arbtration Case

Misc DJ

IContempt Petition

[Execution

IM-Ex o
[Ex Arb Comm 1
MS. PREETI AGARWAL GUPTA,[790 ICS COMM 15
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
MP COMM o
lOMP T COMM 31

IEXECUTION COMM

10




IMISC DJ

16

7

18

9

IWEST

SH. RAGHUBIR SINGH, DISTRICT]
WUDGE (COMMERCIAL COURT)-03

ICS (COMM)

17

IOPM(I)/ARBITRATION/MISC
ICOMM

IMISC DJ

ICOUNTER CLAIM

I[EXECUTION

ISH. SANJEEV AGGARWAL, DISTRICT
WUDGE (COMMERCIAL COURT)

IWEST

ICS (COMM)

14

[Execution (comm)

[OMP (COMM)

MP (I) (COMM)

38

JARB. A (COMM)

IMISC. DJ

ISH. RAJ KUMAR TRIPATHI, DISTRICT]|
WUDGE (COMMERCIAL COURT)

WEST

ICS (COMM.)

13

[EX (COMM)

IOMP(I)(COMM)

30

[OMP(COMM)

IContempt Petition

IMISC(DJ)

ISH. PRASHANT KUMAR, DISTRICT|
WUDGE (COMMERCIAL COURT)

IWEST

ICS(COMM)

22

IOMP(I)(COMM)

29

EXECUTION (COMM) /M-EX

[EXE. COMM AWARD

IMISC DJ/ CIV DJ

[TOTAL




20

IPATIALA HOUSE COURT

21

INEW DELHI

ISH. PULASTYA
IDISTRICT JUDGE
ICOURT)-01

PARAMCHALA,
(COMMERCIAL

[CS(COMM)

18

TRADE MARK

IJARBITRATION U/S 9

IJARBITRATRATION U/S 34

12

IOTHER ARBITRATION CASES

IMISC. DJ/ COUNTER CLAIM

11

[EXECUTION(COMM)

ISH. SANJAY KHANAGWAL DISTRICT]
WUDGE (COMMERCIAL COURT)

24

ICS (COMM)

31

EX(COMM)

MP (COMM)

MP (I) (COMM)

[OMP (MISC) / (COMM)

[OMP (T) / (COMM)

IMISC. DJ

22

IMS. DEEPALI SHARMA, DISTRICT
WUDGE (COMMERCIAL COURT)-03

SUIT FOR RECOVERY

30

ISUIT FOR TRADEMARKS

[EXECUTION PETITION

OBJECTION U/S 34 OF
IARBITRATION &
ICONCILIATION ACT

10

IPETITION u/s 27 OF|
IARBITRATION &
ICONCILIATION ACT

PETITION U/S 14/15 OF
IARBITRATION &
ICONCILIATION ACT

PETITION U/S 20A OH
ARBITRATION &
ICONCILIATION ACT

IAPPLICATION U/S 151 OF CPC

PETITION  U/S 9  OH
ARBITRATION &
ICONCILIATION ACT

[TOTAL

196

23

[SAKET COURT

ISOUTH

SH. NARESH KUMAR MALHOTRA,
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)

614

ICS (COMM)

12

[EX. COMM.

[EX. COMM. AWARD




IOMP (I) COMM.

15

24 |[SAKET COURT [SouTH [MS. ANURADHA SHUKLA BHARDWAJ 503 [cS (coMM) 16
IDISTRICT JUDGE(COMMERCIAL
ICOURT)
[EX. COMM. 1
503 IOMP (COMM) 2
[EX. COMM. AWARD 4
IOMP (I) COMM. 35
25 ISH. SANDEEP YADAV 614 ICS (COMM) 13
[EX. COMM. 2
MP (COMM) 1
[EX. COMM. AWARD 1
MP (I) COMM. 19
26 ISH. SUDESH KUMAR, DISTRICT|503 ICS (COMM) 12
WUDGE(COMMERCIAL COURT)
[EX. COMM. 2

[EX. COMM. AWARD

lOMP (1) COMM.

18




27 ISH. LOKESH KUMAR SHARMA,| ICS (COMM) 13
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
[EX. COMM. 3
IOMP COMM. 1
[EX. COMM. AWARD 1
IOMP (I) COMM. 25
[TOTAL 206
28 [SAKET COURT ISOUTH-EAST [MS RAVINDER BEDI, DISTRICT] ICOMMERCIAL 27
JUDGE(COMMERCIAL COURT) L8
[BLOCK 1
29 ISAKET COURT ISH. LALIT KUMAR ICOMMERCIAL 30
ILD. DJ COMM-02, DJ-COMM-2, SAKET]
ICOURTS, NEW DELHI. 4
130 ISAKET COURT IDR. RAKESH KUMAR, DISTRICT] ICommercial Suit, o
WUDGE(COMMERCIAL COURT) [Petition u/s. 34 of Arbitration and
o IConciliation Act &
[Execution Petition
131 SAKET COURT IMS. ANU GROVER BALIGA ICommercial Suit, & 34
[Execution Petition
21
132 [SAKET COURT IMS. NEELAM SINGH ICommercial Suit, 23
Petition u/s. 34 of Arbitration and|
oo IConciliation Act &
[Execution Petition
133 SAKET COURT IMS. NEERA BHARIHOKE, DISTRICT ICommercial Suit, o
WUDGE(COMMERCIAL COURT) Petition u/s. 34 of Arbitration and)
23 IConciliation Act &
[Execution Petition
134 [SAKET COURT SH. TARUN SAHRAWAT, DISTRICT] - -
WUDGE(COMMERCIAL COURT)
130
135 ISAKET COURT IMS VEENA RANI, DISTRICT] CS (COMM)-11 EX-10-, MISC, 24
WUDGE(COMMERCIAL COURT) IDJ -01, OMP ( COMM)-1, OMP,
B9 (I)(COM)-3, ARBA -0, RTI -0
[TOTAL 114
36 [KARKARDOOMA [EAST SH. DEVENDER KUMAR, DISTRICTR209 [CS(COMM-74) 16
WUDGE (COMMERCIAL COURT)
137 [KARKARDOOMA [EAST IMS. RUBY ALKA GUPTA, DISTRICTi01 ICS(COMM-74) 18
WUDGE (COMMERCIAL COURT)
IOMP(COMM-73) 1
IOMP MISC 3
(COMM)
IARB A COMM 79 1
TOTAL 39




138

[KARKARDOOMA

INORTH-EAST

ISH. GORAKH NATH PANDEY, DISTRICT
WUDGE (COMMERCIAL)-01

74

[cS (CoMM)

16

(OMP (COMM)

IMISC. DJ

[EXECUTION PETITON

[EXECUTION (COMM) AWARD)
IBY ARB. COMM.

12

[TOTAL

40

139

IKARKARDOOMA

l4o

41

[SHAHDARA

ISH. PRITAM SINGH, DISTRICT JUDGE]|
((COMMERCIAL COURT)

67

ICS(Comm)

15

[EXECUTION

10

IMISC.DJ CASE

lOMP(1)(COMM)

OMP(COMM)

IRESTORED/RBT

IMS. KIRAN BANSAL

156

ICS(Comm)

12

156

[EX COMM

56

(OMP COMM

156

IMISC DJ

ISH. SANJAY SHARMA-II, DISTRICT]
WUDGE, COMMERCIAL COURT

1303

ICS(Comm)

15

[EXECUTION

IMISC.DJ CASE

IOMP(I)COMM

IRESTORED/RBT

SH. PAWAN KUMAR MATTO DJ
(COMM-04)

[cS(coMM)

15

lOMP(COMM)

IOMP(I) COMM

[Ex

[Misc Case

IRBT/RESTORED

[Transferred

[TOTAL

104




a3 ROHINI COURT INORTH-WEST [SH. DEVENDER KUMAR JANGALA,;58 [cS(coMM) 52
IDISTRICT JUDGE, COMMERCIAL
ICOURT
IOMP 21
ICIVIL DJ 1
IMISC DJ 1
EX 22
ICOUNTER  CLAIM/CONTEMP| 4
IPETIION
s SH.VINOD YADAV, DISTRICT JUDGE,;59 [cs(coMM) 33
((COMMERCIAL COURT)
IOMP(Comm.)/OMP (I)(Comm.) 22
IMISC DJ/RTI 8
[EX 27
TOTAL 191
45 [ROHINI COURT INORTH SH. JAGDISH KUMAR, DISTRICT}60 [cS(ComM.) 30
WUDGE, COMMERCIAL COURT
MPi(COMM)& OMP (Comm) 136
IEXECUTION 18
Misc. Application DJ 10
[Review Pet/ Cont.Pet/Counter| o
IClaim
l46 INORTH SH. SHAILENDER MALIK, DISTRICI] [Cs(coMML) 38

WUDGE(COMMERCIAL COURT)

[OMPi(COMM)& OMP (Comm)

127

[EXECUTION

17




IMISC DJ/ARB 6
TOTAL 382
l47 [DWARKA COURTS [SOUTH WEST [SH. RAJ KUMAR, DISTRICT JUDGE/603 [CS (COMM) 26
(COMMERCIAL COURT-01
(OMP (COM) 1
IOMP (I) (COMM.) 128
[EX COMM AWARD 8
u8 [IDWARKA COURTS ISH. BALWANT RAI BANSAL, DISTRICT|613 ICS (COMM) 18
JDUGE, COMMERCIAL COURT-02
(OMP (COM) 1
IOMP (I) (COMM.) 133
[EX COMM AWARD 11
49 IDWARKA COURTS SH. GAUTAM MANAN, DISTRICT614 ICS (COMM) 19
WUDGE, COMMERCIAL COURT-03
IOMP (COM) 2
IOMP (I) (COMM.) 122
[EX COMM AWARD 6
50 [IDWARKA COURTS SH. AJAY GULATI-I, DISTRICT JUDGE,509 ICS (COMM) 21
ICOMMERCIAL COURT-04
[OMP (COM) 1
[OMP (I) (COMM.) 132
[EX COMM AWARD 4
[TOTAL 633

IGRAND TOTAL

1919
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